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(d) There is no monopoly in the matter of 
allotment of catering/vending licence*. The 
Railway Catering and Passenger Arremlies 
Committee—1967, recommended inter alto,
allotment of catering/vending contracts 
up to a ceiling limit of six units to each con­
tractor so that his units may be viabl»\ 
Individual contractors are therefore, conside­
red for allotment of contracts up to this ccihng 
limit subject to their performance being satis­
factory.

Over-carriage of consignments of fresh 
fruits and vegetables at certain Stations 

of Western Railway

4095 SHRI OHANDRIKA PR ASM) 
Will the Minister of R \ILWAYS be pleased to 
sta'e :

(a) the total uurnb*i of ccnsitjiunMits ot 
ficbh fruits and ficsh vegetables reached at 
Palanpur, Abu Road, B’awir and Ajm?r S a- 
tions of Western Railway in d 'teriorated condi­

tion, separately foi ea< h month from January, 
1971 to May 1971 j

(b) the lo ustained by the Railways due 
to the damages to the consignments as referred 
to in part (a) above ,

(cl out of the consignments re tired  to in 
part (a) above, the number of consignments 
which w ro  deteriorated dii* to ovei-carriage 
b'yond the destination stations , and

(d) the reasons lor the o» er-cairiaye of the 
cjisigmn'nts beyond d 'l im u o i  and the 
action taken by Government to prevent the
MO' 7

IH E  MINISl'LR O r  RAILWAYS (SHRI 
HANUMAN IHAIYA) • (a) The total num­
ber of perishable consignments rcceivcd in 
deteriorated condition at Palanpur, Abu Road, 
B^awar and Ajmer during the period January,
1971 to May, 1971 is as follow > -

Station Jtnm ry Fcbtu-iry March April Mav Total
71 71 71 71 71

P.ilanpui

Abu Road ~

Bcawar — —

Ajmer 3 4

(b) Assessed value of loss in respect of 50 
consignments leccived in deteriorated condition 
at Beawar and Ajmer w Rs. 1,140.60. It has 
not so far been possible to assess the value 
of loss in respect of 2  consignments receive 1 at 
Abu Road.

(c) 26 perishable consignments booked to 
Ajmer were over-carried.

(d) Parcels were over-earned because of 
unsystematic loading or incorrect loading in 
compartments sealed for other destinations. 
To prevent such cases, instructions have been 
reiteiated to the staff at booking and iatctm*- 
diatc stations for proper marking, systematic 
•tacking and loading of peiijhable consignment? 
in the nominated parcel or brake-vans

- 1 1 2

1 2 — 3

5 30 5 47

Reversion of Clerks to Lower Scale in 
Railways

40%. SHRI PHOOL CHAND VERM A: 
Will the Minister of RAILWAYS be pleased to 
state :

(a) whcth^i some Cleiksonthe Railways 
who were promoted prior to 27th April, 
1959 in the scale of Rs. 130-300 were reverted 
to their lower scale in contravention of the 
Railway Board’s instructions contained in their 
letters No. E (CST) 57 CMI-20 dated the 27th 
April, 1959 and I7th February, 1960 ;

(b) if so, whether any representations have 
been made by the employees concerned against 
such reversions; and

(c) if so, the action taken thereon ?
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THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : â) No, the inslruc- 
tions referred to pertain to reservation for 
Scheduled Castes and Scheduled Tribes in 
“selection posts” . The posts of clerks made 
Rs. 130-300 aie “non-i-ek ctjon posts” .

(b) and (r). P o n o ta ris \
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Financial aid to educated young people 
for starting industries

4090. SHRI YAMUNA PRASAD MANUAL: 
SHRI PIIOOL CHAND VERMA:

Will the Minister of INDUSTRIAL DEVE­
LOPMENT hi* pleased to state :

(a) the financial ptoviuons made foi young 
educated people foi opening factoiies of th< lr 
own ;

(b) what programmes have been chalked 
out in tins connection ; and

(c) how far Government have been able to 
achieve the target i

THE DEPUIY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRASAD) : 
fa' to (c). A scheme foi the training of and 
a&sisiance to Etiginm Enticprcneurs has been 
formulated and is being implemented at a 
number ot Institutions selected for the purpose 
all ovei the country. Copies of the scheme are 
available in the Parliament Library. A provi­
sion of Rs. 3 crores has been made in the 
Fouilh Plan for the purpose and a target for 
ttaining 6000 persons during the remaining 
period of the Plan is envisaged. Training 
Courses wete started from Januaiy 1971 and 
842 persons have undergone training up (o the 
end of June, 1971.

Shifting o f Eastern Railway Headquarters 
to Danapur

4099. SHRI YAMUNA PRASAD MAN- 
DAL : Will the Minister of RAILWAYS be 
pleased to state :

(a) the reasons for not shifting the Zonal 
Headquarters of the Eastern Railway from 
Calcutta to Danapur;




